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HON’BLE MR. JUSTICE L.N. MITTAL, MEMBER (J):-
MA No.060/00569/2016

The MA is allowed and annexed compliance affidavit on behalf of

the respondents is taken on record alongwith Annexures R-2 to R-4
subject to all just exceptions.

CP_N0.060/00204/2015

1. Counsel for the applicants has stated that order of the Tribunal

has since been complied with.
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(Satish Kumar & Ors. Vs. Diwakar Garg & Ors.)
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2. Accordingly, the instant Contempt Petition is dismissed as
infructuous. Notices issued to the respondents stand discharged.

(JUSTICE L.N. MITTAL)
MEMBER (J)

(RAJWANT SANDHU)
MEMBER (A)

Place: Chandigarh.
Dated: 03.05.2016.
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